IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :22-07-2025

Date : 22.07.2025

] WRIT

(Sea

WP (C) - Order Dtd. 2025- |[BRANCH ©

57329/2025(22.07.2025 0,227, o, MANOJ KUMAR PATI [C.O. 0ot (DTVISTON T§4)

BENCH-2)

] BLAPL- BIRAJA PRASAD Order Dtd. 2025- (Sea
57331/2025 |22.07.2025 [ 0070 o [ c.o. 0718 Tig)
] WP (C) - Order Dtd. 2025- |WRIT (Sea
57340/2025|22.07.2025 |50, 0 |SUVENDU BARIK c.o. 0718 R ANCH-G TZ;
] BLAPL- Order Dtd. 2025- (Sea
57341/2025(22.07.2025 [ 0" o [B S SWAIN c.o. i BATL-1 R
| BLAPL- Order Dtd. 2025- (Sea
57343/2025(22.07.2025 [_ "> . |B B MALLICK c.o. i BATL-2 Ti;
] WP (C) - Order Dtd. 2025- [WRIT (Sea
57347/2025(22.07.2025  |[jo " oo |P. L. MISHRA c.o. 0718 ERANCH-€ EZ;
] WP (C) - COURT |Order Dtd. 2025- |WRIT (Sea
57365/2025(22.07.2025 720+ |B BEHERA c.o. vo. € l08-13 R ANCH-3 Tz;
] SIDHARTHA (Sea
57368/2025(22.07.2025 225232024 MISHRA, P.N.MISRA C.O. EgURg gg?ig ptd. 2025 No-
(SR. ADV.) : 12)
] CRLA- COURT |Order Dtd. 2025- |CRIMINAL | (52
57369/2025|22.07.2025 326/2004 B-K. SWAIN c.o. No. & lo7-18 APPEAL TS;
] CRA- COURT |Order Dtd. 2025- |CRIMINAL |(Sea
0 [57371/202522.07.2025 |00/ g9 |H JENA c.o. No. 6 l07-18 APPEAL No-8
] CRA- COURT |Order Dtd. 2025- |CRIMINAL |(Sea
1 [57372/202522.07.2025 3., 1 49g A K BEHERA c.o. No. 6 l07-18 APPEAL No-8
] WP (C) - COURT |Order Dtd. 2025- |[WRIT (Sea
2 |57373/202522.07.2025 | gcgy /5q,5 |S-K.BEHERA c.o. NO. 6 l07-18 BRANCH-4 ZZ;
] WRIT (ses
WP (C) - COURT |Order Dtd. 2025- |BRANCH ©

3 [57375/2025122.07.2025 150,05 50y, U DAS c.o. No. & l07-17 (DIVISION ng)

BENCH-3)

4 [57376/2025[22.07.2025 |wp(C) - P. K. JENA C.0.  |COURT |order Dtd. 2025- | | (Sea




19069/2025 NO. 6 [07-18 No-
122)
' WP (C) - COURT |order Dtd. 2025- [WRIT (Sea
57377/2025(22.07.2025  |1oo7¢ o0« P. DASH T € lo7-1g ERANCH-1 o2
' WP (C) - COURT |Order Dtd. 2025- (Sea
57378/2025(22.07.2025 |10 cc o0oc SAHOO To. ¢ losooe R
' WP (C) - COURT |Order Dtd. 2025- (Sea
57380/2025 (22.07.2025  |1o07c o0oc SAHOO To. € los-oe R
WP (C) - COURT lOrder Dtd. 2025- |WRIT (Sea
57381/2025(22.07.2025 |Zo, 000« BISWAL T € lo7-1g R ANCHG gg;
WP (C) - COURT |Order Dtd. 2025- |[WRIT (Sea
57382/2025(22.07.2025 1o o000 . K. ROUT vo. ¢ lorozs ERANCH- S;;
WP (C) - COURT |Order Dtd. 2025- |WRIT (Sea
57383/2025(22.07.2025 700 070 . K. MISHRA vo. 6 lo7-18 R ANCH-8 S;;
WRIT (ses
WP (C) - COURT |Order Dtd. 2025- |BRANCH ©
57384/2025(22.07.2025 [, o) o0oc K. SETHT v & l08o11 (DTVISTON T84)
BENCH-1)
COURT MISC.
57385/2025 [22.07.2025  |BCA” SAMAL No. |Order Dtd. 2023- foopar (Sea
910/2019 06-27 No-4
23 SEC.
COURT (Sea
WP (C) - Order Dtd. 9999- [WRIT ©
57386/2025(22.07.2025 |10 0T 0o, K. MOHANTY No. 2 2707 eancH-g NO
OLD 39)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025- |[BRANCH ©
57388/2025(22.07.2025 |70 o3 0o, M. SARANGI gib 2 |37e1m (DTVISTON T23)
BENCH-3)
CRLA- COURT Order Dtd. 5000- |CRIMINAL |\ °€@
57389/2025 |22.07.2025 |20 S DAS vo. 3 lo1oo1 APPEAL Ti;
WP (C) - COURT Order Dtd. 2025- (Sea
57390/2025 [22.07.2025 [T ce o0oc M. SARANGI vo. 3 lo7o1s Ti;
WRIT (e
WP (C) - COURT |Order Dtd. 2025- |BRANCH ©
57391/202522.07.2025  [1gccg 0055 M. SARANGI No. 3 l07-17 (DIVISION Ti7)
BENCH-3)
WP (C) - COURT Order Dtd. 2025- (Sea
57392/2025122.07.2025 |1 gci5 505 M. SARANGI No. 3 l07-17 Ti;)
WP (C) - COURT Order Dtd. 2025- (Sea
57394/2025 |22.07.2025 | Jooc0” 0o, DAS T 310717 No-
117)
WRIT (ses
WP (C) - COURT |Order Dtd. 2025- |BRANCH ©
57395/2025|22.07.2025 15148/2025 T. NAYAK No. 3 l07-17 (DIVISION TiS)
BENCH-2)
WP (C) - COURT Order Dtd. 2025- (Sea
57397/2025|22.07.2025 19551/2025 K. MOHANTY xo. 3ll07-17 No-

115)




WP (C) -

COURT

Order

Dtd.

2025-

WRIT

(Sea

57398/2025(22.07.2025 | oo oo [B. SARANGT o, 3|07t ERANCH- G SZ;
WP (C) - COURT Order Dtd. 2025- (Sea
57400/202522.07.2025 | 7gc0u 15005 B- SARANGI No. 3 l07-17 gz;
WP (C) - COURT |Order Dtd. 2025- (Sea
57401/2025(22.07.2025 | |-occ” oS, ATABUDHI o, 3 lo7oes gz;
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
57402/202522.07.2025 |/ 005 /5005 S JENA NO. 2|07 5 BRANCH-7 |NO
OLD 44)
COURT (Sea
WP (C) - ATMAJIT MANMITH Order Dtd. 2025- [WRIT ©
57403/2025 |22.07.2025 || 0o3g 0005 oag No. 2 |5°0] RaNCHo7 MO
OLD 10)
B COURT ) (Sea
57405/2025 22.07.2025 |VE(C) S. GUPTA No. 2 Order Dtd. 2025 No-
18380/2025 07-16
OLD 10)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025- |BRANCH ©
57406/2025(22.07.2025 |/ 0% |S. K. AHESAN ggb 2 | 500 (DTVISTON Tgs)
BENCH-1)
i} M/S GYANENDRA COURT ) (Sea
57410/2025 [22.07.2025 S00TC0 ITRIPATHY No. 2 [0fdST Prd. 2025 No-
T.BARIK OLD 105)
(Sea
WP (C) - COURT WRIT ©
57411/2025 (22.07.2025 |1 o 80, [N. SAHOO o6 R ANCH- € gg)
M/S GYANENDRA
CONTC- COURT |0rder Dtd. 2025- (Sea
57412/2025(22.07.2025 TRIPATHY , CONTEMPT
3002/2025 | oo NO. 6|07-18 No-6
WP (C) - COURT |Oorder Dtd. 2025- |[WRIT (Sea
57415/2025122.07.2025 |} c98g /2025 |F- NO. 6 /07-16 BRANCH-2 No-7
WP (C) - COURT |Order Dtd. 2025- |WRIT (Sea
57417/2025(22.07.2025 | oo’ oo M. HASAN o 6 lo7oe R ANCH-3 Tg;
WP (C) - COURT |Order Dtd. 2025- |WRIT (Sea
57418/2025(22.07.2025 |53 P NAYAK o 6 lo7oeg R ANCHL3 Tg;
BLAPL- COURT |Order Dtd. 2025- (Sea
57419/202522.07.2025 |0, 5055 |S- GAYA NO. 6 l07-18 Tg;
WP (C) - COURT |Order Dtd. 2025- |WRIT (Sea
57421/202522.07.2025 |50 o/" 50,5 (G- SETHI NO. 6 108-20 BRANCH-5 23;
COURT (Sea
57422/2025 (22.07.2025 |[PCLAPL BALARAM SINGH No. p |Order Dtd. 2025- ... , No-
1830/2025 03-25
OLD 11)
COURT (Sea
57424/2025(22.07.2025 | 2/0% 0 o T R DAS No. 2 [Jder Prd. 2025 No-
OLD 11)
COURT (Sea
57425/2025 (22.07.2025 |[CLAPL T R DAS No. p |Order Dtd. 2025 No-
5042/2025 orp  [07-18 e




B COURT ~ (Sea
0 |57426/202522.07.2025 |[BLAPL S. CHOUDHURY No. p [0rder Dtd. 2025 No-
6584/2025 07-18
OLD 11)
COURT
BLAPL- Order Dtd. 2025- (Sea
1 [57427/2025|22.07.2025 [0, 5055 |T R DAS NO. 2 |0o g BAIL-1 No-1
OLD
COURT
BLAPL- Order Dtd. 2025- (Sea
2 |57428/2025(22.07.2025 [g50)0 oo |B DAS No. 2| 297y BATL-1 R
OLD
COURT
BLAPL- Order Dtd. 2025- (Sea
3 |57429/2025|22.07.2025 6731/2025 |T R DAS NO. 2 |0o % No-2
OLD
COURT
BLAPL- BIBHUTI RANJAN Order Dtd. 2025- (Sea
4 |57430/2025122.07.2025  |560/5025 MOHANTY ggb 2 07-18 No-2
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025- |BRANCH ©
5 |57431/202522.07.2025 |35 550" o [P K DASH ggb 2 |0meig (DTVISTON T84)
BENCH-1)
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
6 |57432/202522.07.2025 |gc o' [P. K. BARIK No. 2 |2°%% maNCHos [NO
OLD 47)
COURT (Sea
WP (C) - RANJAN KUMAR Order Dtd. 2025- ©
7 |57433/2025(22.07.2025 | 1ok o000 s No. 2 |59 No
OLD 47)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025- |BRANCH ©
5 |57434/2025(22.07.2025 |3, 50" o B RANA ggb 2 5738 (DTVISTON T84)
BENCH-1)
COURT (Sea
0 157435/2025[22.07.2025 [CLAPD M R SAHOO No. o |Order Dtd. 2025- ... , No-
6762/2025 07-18
OLD 16)
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
0 |57436/202522.07.2025 |0 20" Lo B K PATI No. 2|35 0] RANCH-7 MO
OLD 10)
COURT (Sea
1 |57437/2025 [22.07.2025 "2 LC) N CH SINHA No. 2 [0rder Dtd. 2025 No-
18352/2025 07-21
OLD 10)
COURT (Sea
WP (C) - RABT NARAYAN Order Dtd. 2025- |[WRIT ©
2 |57438/2025 (22.07.2025  |Toaiio0oc bs oo No. 2 | 2707 eancH-3 NO
OLD 33)
COURT (Sea
3 57439/2025[22.07.2025 |"ELS) R K BARIK No. p [0rder Dtd. 2025 No-
17090/2024 07-21
OLD 33)
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
4 |57441/2025(22.07.2025 |7, ,33 7,0 < |P CH DAS No. 2 | 5°%% manchos NO
OLD 45)
COURT (Sea
5 157443/2025 [22.07.2025 [PLAPD SRIDHA DAS No. p [0rder Dtd. 2025 No-
6967/2025 07-18
OLD 45)
COURT (Sea
6 157446/2025[22.07.2025 [CLAPLD M R SAHOO No. p [0rder Dtd. 2025 No-
6763/2025 07-18
OLD 45)
7 |57448/2025[22.07.2025 |[ABLAPL-  |B R SENAPATI ICOURT |order Dtd. 2023- [BAIL-2  |(Ses




9689/2023 NO. 2 (09-25 No-8
OLD
COURT
BLAPL- Order Dtd. 2025- (Sea
57449/2025122.07.2025 |35 8 50,5 M R SAHOO NO. 2|00 ¢ BAIL-1 No—5
OLD
COURT (Sea
WP (C) - Order Dtd. 2024~ [WRIT ©
57451/2025|22.07.2025 10694,/2024 | ROUTRAY NO. 2 |iu 0] BRANCH-5 |NO
OLD 21)
BICHITRA COURT (Ses
57453/2025(22.07.2025 |52 1C)° INARAYANA No. 2 (OpdST Prd. 9999= R . No-
SATAPATHY OLD 17)
COURT (Ses
WP (C) - Order Dtd. 2025- [WRIT ©
57455/2025 |22.07.2025 |70 5, 50, |SHARMISTHA SAMAL No. 2 | o757 ncHos No
OLD 20)
COURT (Sea
WP (C) - Order Dtd. 2025- [WRIT ©
57456/2025(22.07.2025 |70 73 . |SHARMISTHA SAMAL No. 2 | o757 eancH-g NO
OLD 41)
~ COURT ) (Ses
57459/2025(22.07.2025 "2 (C) SHARMISTHA SAMAL No. 2 |Order Drd. 2023 No-
19727/2025 07-21
OLD 41)
WRIT
COURT (Ses
WP (C) - Order Dtd. 2025- |BRANCH ©
57460/2025(22.07.2025  |[70o23" . |SHARMISTHA SAMAL ggb 2 |00t (DTVISTON T§4)
BENCH-2)
COURT (Ses
WP (C) - WRIT ©
57461/2025(22.07.2025 |70 7" . |SHARMISTHA SAMAL NO. 2 eancH-7 NO
OLD 18)
COURT (Ses
WP (C) - Order Dtd. 2025- [WRIT ©
57462/2025(22.07.2025 |70 00 . |SHARMISTHA SAMAL No. 2 | o757 eencHog MO
OLD 46)
WRIT
COURT (Ses
WP (C) - Order Dtd. 2025- |BRANCH ©
57464/2025(22.07.2025  |[70o 0" |SHARMISTHA SAMAL ggb 2 |0ont (DTVISTON ng)
BENCH-3)
COURT (Ses
WP (C) - Order Dtd. 2025- [WRIT ©
57467/2025(22.07.2025 |70 70 |SHARMISTHA SAMAL NO. 2 | o7 T encHog Mo
OLD 27)
WRIT
COURT (Ses
WP (C) - Order Dtd. 2025- |BRANCH ©
57468/2025(22.07.2025 |70 o0 . |SHARMISTHA SAMAL ggb 2 |0mont (DTVISTON Til)
BENCH-2)
COURT (Sea
WP (C) - Order Dtd. 2025- [WRIT ©
57477/2025|22.07.2025 19783/2025 |F K MALLICK NO. 2|00 o BRANCH-7 |NO
OLD 18)
COURT (Sea
WP (C) - Order Dtd. 2025- [WRIT c
57479/2025(22.07.2025 | 7oos" 0 |D BISWAL No. 2 | 2757 eenciog No
OLD 13)
COURT (Sea
57480/2025 22.07.2025 | CoNLC R K BARIK No. 2 (0rder Dtd. 2025 No-
2833/2025 07-21
OLD 13)
COURT (Sea
WP (C) - Order Dtd. 2025- [WRIT ©
57481/2025|22.07.2025 19615/2025 M R BARIK NO. 0o lo] BRANCH-7 |NO
25 18)
4 [57482/2025[22.07.2025 |wp(C)- MITRA RANJAN ICOURT |order Dtd. 2025- [WRIT |(Sea




00

01

19663/2025 |TRIPATHY NO. |07-21 BRANCH-5 |No-
25 23)
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
57483/2025(22.07.2025 1o 2" |SATYAJIT SAMAL no. 0707 RANCH-g MO
25 24)
COURT (Sea
WP (C) - PRASANNA KUMAR Order Dtd. 2025- |[WRIT ©
57484/2025122.07.2025 |1 95049/2025 [pARAT gg' 07-18 BRANCH-3 TZ)
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
57485/2025 [22.07.2025  |Jo ol 0 [ANIL KUMAR DAS vo. 2907 manch1 NO
25 31)
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
57486/2025122.07.2025 [ /g010 /50,5 R K BARIK O BRANCH-8 |NO
25 42)
COURT (Sea
WP (C) — Order Dtd. 2025- N
57487/2025 [22.07.2025 [T =) o0, [BINOD KUMAR HATI vo. 2907 No
25 42)
COURT (Sea
WP (C) - Order Dtd. 2025- ©
57488/20251(22.07.2025 18448/2025 C R NAYAK NO. 07-21 No
25 42)
COURT
WP (C) - WRIT (Sea
57489/2025(22.07.2025 7. 07 0 o |C R NAYAK gg. RRANCH-1 INocs
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
57490/2025[22.07.2025 |, oo " |1 DASH wo. [J79%T nrancHo1 NO
25 30)
COURT (Sea
WP (C) - WRIT ©
57491/2025(22.07.2025 g =0 . B B MALLICK NO. RANCHo5 MO
25 47)
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
57492/20251(22.07.2025 1759/2015 M K RATH NO. 07-21 BRANCH-8 No
25 39)
COURT MISC.
57493/2025 (22.07.2025 |F2O” A K SWAIN No. [0rder Dtd. 2025- Foppar (Sea
371/2019 07-25 No-9
23 SEC.
COURT MISC.
57494/2025 (22.07.2025 |F2O” A K SWAIN No. [0rder Dtd. 2025- Foppar (Sea
372/2019 07-25 No-9
23 SEC.
COURT
BLAPL- Order Dtd. 2025- (Sea
57495/20251(22.07.2025 6520/2025 B.P.TANGA gg. 07-18 BAIL-2 No-0
COURT
ARBA- Order Dtd. 2025- (Sea
57496/202522.07.2025 1" 50 ¢ K SAHOO gg. 07-18 M.J.C. No-1
COURT MISC.
57498/2025 22.07.2025 |29~ S MOAHARANA No. [0rder Dtd. 2025- |, ppopay,  |(Sea
148/2019 07-18 No-2
23 SEC.
WP (C) - COURT |Order Dtd. 9999- |[WRIT (Sea
57499/20251(22.07.2025 9443/2025 G D MALLICK NO. 9 |12-31 BRANCH-4 ?3;
WP (C) - COURT |Order Dtd. 9999— |WRIT (Sea
57500/202522.07.2025 |10 00 50,5 [J LENKA NO. 9 |12-31 BRANCH-5 |NO=

21)




02

03

04

05

06

07

08

09

10

11

12

13

14

15

16

17

18

19

WP (C) -

COURT

Order

Dtd.

2025-

WRIT

(Sea

57502/2025(22.07.2025 |1 00" . |D SAMAL vo. 9 lomot R ANCH-8 gg;
CONTC- COURT Order Dtd. 2025- (Sea
57503/2025122.07.2025 |00, 50,5 [J SRHOO No. 9 l07-21 gg;
CONTC- COURT |Order Dtd. 2025- (Sea
57504/2025(22.07.2025 | Jo0 0 o A DAS 5o, 5 0791 gg;
CONTC- COURT |Order Dtd. 2025- (Ses
57506/2025122.07.2025 | o0 50,5 (D K PANDA No. 9 l07-21 gg;
CONTC- DR.PURUSOTTAM COURT Order Dtd. 2025- (Sea
57507/202522.07.2025  |)gcc 9005 |CHULT , P.NATH NO. 9 |07-21 23;
CONTC- COURT |Order Dtd. 2025- (Sea
57508/2025(22.07.2025 |70 . [P K LENKA vo. 9 lorool 23;
M/S.PRASANNA
B KU.ROUTRAY , B (Sea
57510/2025(22.07.2025 gg?g;2025 A.K.NAYAK, EgURg gi?gf prd. 2025 No-
N.K.ROUTRAY, : 29)
S.BEHERA
RAMA KRISHNA (ses
CONTC- BISOT , COURT |Order Dtd. 2025-
57512/202522.07.2025 1,010 5005 |a.K.SAMANTRAY, NO. 9 [07-21 23)
A.MISHRA
~ M/S DINESH KUMAR ~ (Sea
57513/2025 [22.07.2025  [SULC0 - leanma , G COURT [order brd. 2025 No-
SINHA, A. MISHRA : 29)
CONTC- COURT Order Dtd. 2025- (Sea
57514/2025(22.07.2025 |70/ " . |B B MALLICK w6, 9 lo7oo1 gg;
WP (C) - COURT |Order Dtd. 2025- |WRIT (Sea
57515/2025(22.07.2025  |1-oc0 0o |A. K. MISHRA vo. o lor-1e R ANCH-4 SZ;
CONTC- MR TRILOCHAN COURT |Order Dtd. 2025- (Sea
57516/2025122.07.2025 1,050 5005 |paRIK NO. 9 |07-21 SZ;
WP (C) - COURT |Order Dtd. 2025- |WRIT (Sea
57517/2025122.07.2025 |/, o5 5q55 (R- K. MISHRA No. 9 l07-16 BRANCH-4 ZZ;
CONTC- ACHYUTANANDA COURT Order Dtd. 2025- (Sea
57518/202522.07.2025 1,991 /5025 |pATTANATK NO. 9 |07-21 Sg;
CONTC- COURT Order Dtd. 2025- (Sea
57519/2025(22.07.2025 |72 % . |A K PANDA vo. 9 lorn1 Zg;
CONTC- COURT |Order Dtd. 2025- (Sea
57520/2025(22.07.2025 |7 -00°0 o |A K PANDA 5o 5 0751 CONTEMPT | 7
CONTC- COURT |Order Dtd. 2025- (Sea
57521/2025(22.07.2025 |70 " . [P K MALLICK vo. 9 lo7oo1 R
CONTC- COURT |Order Dtd. 2025- (Sea
57524/202522.07.2025 ;555 50,5 (P K MALLICK NO. 9 l07-21 No—5




20

21

22

23

24

25

26

27

28

29

30

31

32

33

34

35

36

37

38

39

CONTC- COURT |Order Dtd. 2025- (Sea
57527/2025|22.07.2025 1925/2025 |B BEHERA NO. 9 07-21 No—&
MACA- COURT |Order Dtd. 2025- MISC. (Sea
57529/2025122.07.2025 .55 54,5, |S SWAIN NO. 9 107-18 APPEAL No-1
SEC.
MACA- COURT |0rder Dtd. 2025- [1SC- (Ses
57531/2025|22.07.2025 532/2024 |5 K SAHOO No. 9 lo7-18 2E£EAL No-1
MACA- COURT |Order Dtd. 2025- MISC. (Sea
57533/2025(22.07.2025 110/2024 P K PAL No. o lo7-18 APPEAL No—1
SEC.
MACA- COURT |Order Dtd. 2025- MISC. (Sea
57534/2025|22.07.2025 110/2024 |J DEHURY No. o lo7-18 APPEAL No1
SEC.
BLAPL- COURT Order Dtd. 2025- (Sea
57535/20251|22.07.2025 6747/2025 M R SAHOO NO. 9 l07-18 BAIL-2 T;;
(Sea
BLAPL- COURT
57536/20251|22.07.2025 6606/2025 J.PRADHAN NO. 9 T;;
BLAPL- COURT Order Dtd. 2025- (Sea
57538/2025(22.07.2025 6743/2025 M R SAHOO No. o lo7-18 T;;
MACA- COURT |Order Dtd. 2025- MISC. (Sea
57539/202522.07.2025 770/2020 M MISHRA No. ollo7-18 éggEAL No—¢
BLAPT- COURT Order Dtd. 2025- (Sea
57540/20251|22.07.2025 6741,/2025 M R SAHOO NO. 9 107-18 BAIL-2 TS;
MACA- COURT |Order Dtd. 2025- MISC. (Sea
57542/20251|22.07.2025 770/2020 K C PANDA NO. 9 07-18 2E§EAL No—€
RVWPET- COURT |Order Dtd. 2025- |CIVIL (Sea
57543/20251|22.07.2025 292/2023 S K RATH NO. 9 07-18 REVISION [No-5
CONTC- COURT |Order Dtd. 2025- (Sea
57545/20251|22.07.2025 9492/2023 S K RATH NO. 9 07-18 CONTEMPT No-0
BLAPL- COURT |Order Dtd. 2025- (Sea
57546/202522.07.2025 [ S/ o D P DASH No. 9 l07-18 Neos
BLAPL- COURT |Order Dtd. 2025- (Sea
57548/202522.07.2025 /0,70 o D P DASH 0. 9 lo7-18 Noes
BLAPL- COURT |Order Dtd. 2025- (Sea
57550/2025|22.07.2025 6596/2025 D P DASH NO. 9 07-18 No—0
BLAPL- MRUTYUNJAY COURT |O0rder Dtd. 2025- (Sea
57552/202522.07.2025 6761/2025 |MOHANTY NO. 9 |07-18 No-9
BLAPL- COURT |Order Dtd. 2025- (Sea
57553/2025|22.07.2025 6764/2025 D P DASH NO. 9 107-18 No—0
COURT
WP (C) - Order Dtd. 9999- [WRIT (Sea
57554/2025|22.07.2025 19816/2025 F K SAHOO ggb 2115231 BRANCH-2 No-8
COURT
WP (C) - Order Dtd. 2025- (Sea
57555/2025(22.07.2025 19400/2025 BASUDEV BARIK NO. 2| o7 ¢ No—g
OLD
40 [57556/2025[22.07.2025  [BLAPL- D P DASH ICOURT |order Dtd. 2025- [BAIL-2  |(Ses




41

42

43

44

45

46

477

48

49

50

51

52

53

54

55

56

57

6771/2025 NO. 2 |07-18 No-
OLD 18)
COURT (Sea
57557/2025 22.07.2025 | ChLMC B SAHOO No. 2 [0rder Dtd. 2025 No-
2326/2025 07-09
OLD 18)
COURT (Sea
57558/2025 (22.07.2025 200 o |D P DASH No. 2 [Jrder Drd. 202 No-
OLD 18)
COURT (Sea
BLAPL- GYANA RANJAN Order Dtd. 2025-
57559/20251(22.07.2025 NO. 2 No-
6880/2025 |PATRA oLD 07-18 18)
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
57560/2025(22.07.2025 |10 )", BASUDEV BARIK No. 2 |2°7) eanch-g NO
OLD 41)
COURT
BLAPL- Order Dtd. 2025- (Sea
57561/2025(22.07.2025 | g-"" . |SUVENDU BARIK No. 2| 2778 BATIL-1 oo
OLD
COURT
WP (C) - Order Dtd. 2025- (Sea
57562/2025(22.07.2025  |jeo~2" . BASUDEV BARIK No. 2| 2970 R
OLD
COURT
ABLAPIL- NIKUNJA KUMAR Order Dtd. 2024- (Sea
57563/2025 (22.07.2025 |1 Caa /5054 ROy NO. 2 | T R
OLD
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
57564/2025(22.07.2025 | je 22" BASUDEV BARIK No. 2 | 2°7) RANCH-g MO
OLD 16)
COURT
BLAPL- HEMANTA KUMAR Order Dtd. 2025- (Sea
57565/2025 |22.07.2025 |00 o o T ggb 2 0038 BATIL-1 -
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
57566/2025 |22.07.2025  |/g o1, 0 [BASUDEV BARIK No. 2 (570 eencHos No
OLD 23)
COURT (Sea
57567/2025 22.07.2025 |oLAPL GANESH SAHOO No. p [0rder Dtd. 2025 No-
6530/2025 07-18
OLD 23)
COURT (Sea
WP (C) - Order Dtd. 2025- |WRIT ©
57568/2025|22.07.2025  |/g /00, [BASUDEV BARIK No. 2 | 2°T% RANCHo7 MO
OLD 18)
COURT (Sea
57570/2025 [22.07.2025 |"E(C) BASUDEV BARIK No. p Order Dtd. 2025 No-
19136/2025 07-16
OLD 18)
COURT (Sea
57571/2025 (22.07.2025 |[CCAPD GANESH SAHOO No. p [0rder Dtd. 2025 No-
6543/2025 07-18
OLD 18)
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT
57572/2025 |22.07.2025  |/g270 0, [BASUDEV BARIK No. 2 (570 eeanciog Mo
OLD 14)
COURT
BLAPL- Order Dtd. 2025- (Sea
57573/2025(22.07.2025 | " . |GANESH SAHOO No. 2 | 5708 BATL-2 R
OLD
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
57575/2025(22.07.2025 | jo~0" . BASUDEV BARIK ggb 2 0718 RANCH-S 28)




58

59

60

6l

62

63

64

65

66

67

68

69

70

71

72

73

74

75

COURT (Sea
CMP- Order Dtd. 2025-
57576/202522.07.2025 |00, 0,c D NAYRK NO. | oloe No-
23 20)
COURT (Sea
CMP- Order Dtd. 2025-
57578/2025|22.07.2025 1055/2025 M R BARIK NO. 07-21 No-
23 20)
COURT (Sea
57579/2025 [22.07.2025  |<oF P K SWAIN no, |Order btd. 2025 No-
926/2025 09-01
23 20)
~ COURT _ (Sea
57581/2025(22.07.2025 |oor P K SWAIN no. [order Dtd. 2025 No-
928/2025 09-09
23 20)
COURT (Sea
CRLA- SUSANTA KUMAR Order Dtd. 9999-
57582/2025(22.07.2025 NO. 2 No-
1304/2024 |LENKA op 12731 20)
~ COURT _ (Sea
57583/2025 22.07.2025 TEQZS/ZOZS C R KAR NO. 2 giﬁgi ptd. 2025 No-
OLD 20)
COURT (Sea
WP (C) - Order Dtd. 2025- |WRIT -
57584/202522.07.2025 1505 50,5 K C PANDA NO. 2|0 70) BRANCH-§ |NO
OLD 42)
COURT (Sea
WP (C) - Order Dtd. 2025- |WRIT -
57585/202522.07.2025 o0/ 005055 (b K NAYAK NO. |00 BRANCH-¢ |NO
23 25)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025- |BRANCH -
57586/202522.07.2025 | gacy 50,5 (G R PATRA gg. 07-21 (DIVISION TiG)
BENCH-2)
COURT
WP (C) - ASHIS KUMAR Order Dtd. 2025- |WRIT (Sea
57587/2025122.07.2025 |1 4138/5025 MISHRA gg’ 07-21 BRANCH-2 |No-9
COURT
CRLMC- Order Dtd. 2025- (Sea
57588/202522.07.2025  |[o 7,55 |SAILENDRA BISWAL NO. 2| o7 No—9
OLD
COURT
CRLMC- PABITRA KUMAR Order Dtd. 2025- (Sea
57590/2025122.07.2025  4553/2024 |MOHANTY ggb % l07-18 No-9
COURT
BLAPL- PABITRA KUMAR Order Dtd. 2025- (Sea
57591/202522.07.2025 |00 5055 MoHANTY ggb 2107 18 BAIL-2 No—9
COURT
CRLMC- Order Dtd. 2025- (Sea
57595/2025|22.07.2025 1706/2025 B+ E- TUNGA NO. 2|07 ¢ No—0
OLD
COURT (Sea
WP (C) - SANTOSH KUMAR Order Dtd. 2025- |WRIT
57596/2025122.07.2025 114515 /5025 |MAHANTY NO. 215721 BRANCH-5 |~O
OLD 32)
COURT
CRLMC- Order Dtd. 2025- |[|CRIMINAL |(Sea
57598/202522.07.2025 |07 0,5 |[B. P. TUNGA NO. 2|00 . MISC Now—3
OLD
COURT
ABLAPL- Order Dtd. 2025- (Sea
57599/202522.07.2025 (g0, 54,5 |AMLAN MOHANTY O No-3
OLD
ABLAPL- SANTOSH KUMAR COURT |Order Dtd. 2025- (Sea
57601/2025122.07.2025  fg145/5025 |pwIvEDY NO. |08-26 BAIL=2  Ino-
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77

78

79

80

81

82

83

84

85

86

87

88

89

90

91

92

| 117 118)
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
57602/2025 |22.07.2025 || o207 o |P. K. JENA no.  [5S07 RANCH-g MO
17 35)
COURT (Sea
ABLAPIL- BIBHUTI RANJAN Order Dtd. 2025-
57604/2025(22.07.2025 |5 0 Ly No. | ety No-
17 35)
COURT (Sea
WP (C) - Order Dtd. 2025- N
57605/2025 [22.07.2025 |7 /20", 0, |C. R. KAR No. | 2907 No
17 35)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025- |BRANCH
57608/2025 [22.07.2025  |goo o, [P. L. MISHRA Tg. 071n (DTVISTON Til)
BENCH-2)
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
57609/2025 |22.07.2025  [[oood’ o0, | MOHANTY vo. 2904 RANCH-5 |NO
17 23)
COURT (Sea
WP (C) - Order Dtd. 2025- ©
57610/2025 [22.07.2025  |J o070, M. R. BARIK vo. 2974 No
17 23)
WP (C) - COURT Order Dtd. 2025- (Sea
57613/2025(22.07.2025  |7-220 50, |S R BARIK vo. 3 lo7o18 gg;
WP (C) - COURT |Order Dtd. 2025- [WRIT (Sea
57614/2025 (22.07.2025 |/ o000, 0 ISUVENDU BARIK vo. 3 l07o1s R ANCH-3 gg;
FAO- NTRMAT KUMAR COURT Order Dtd. 2025- (Sea
57616/2025122.07.2025 1,55 /5025  |saTaPATHY NO. 3/07-17 gg;
WRIT (e
WP (C) - COURT |Order Dtd. 2025- [BRANCH ©
57618/2025 [22.07.2025 |50 20" o0, |B R SENAPATI vo. 310791 (DTVTSTON Tig)
BENCH-3)
FAO- NTRMAT KUMAR COURT Order Dtd. 2025- (Sea
57620/202522.07.2025 1553 ,5025 |SATAPATHY NO. 3 (07-17 Ti;)
WRIT
COURT (Sea
WP (C) - HRUDANANDA Order Dtd. 2025- |BRANCH ©
57622/2025122.07.2025 |1 9665/2025 |MOHAPATRA o 2 107-17 (DIVISION T(135)
BENCH-2)
COURT (Sea
57623/2025(22.07.2025 275;;}2025 C Das No. 2 [0Pder Drd. 2025 No-
OLD 115)
COURT
CRLMC- Order Dtd. 2025- |CRIMINAL |(Sea
57625/2025 [22.07.2025 | J) 0070 o |S. K. MOHAPATRA ggb 2 |0meig rac e
COURT
WP (C) - Order Dtd. 2025- (Sea
57626/2025 (22.07.2025 |1 2 670, A DAS Tg. 071 R
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
57627/2025122.07.2025 |, 44,0 /905 [B-MOHAPATRA O BRANCH-4 |NO
12 27)
CRLMC- COURT |Order Dtd. 2025- (Sea
57633/2025|22.07.2025 4335/2024 B+ K. PADHI NG 07-17 No-
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94

95

96

97

98

99

00

01

02

03

04

05

06

07

08

09

10

| 15 | 27)
COURT (Sea
CRLMC- Order Dtd. 2025-
57636/2025(22.07.2025 | U5 |p. N. NAYAK No. |19 No-
15 27)
COURT (Sea
57638/202522.07.2025 | SEREVZ A MOHANTY no. 3 [order Dtd. 2025 No-
402/2025 08-08
OLD 27)
COURT (Sea
57640/2025 [22.07.2025 | CoeREY SANGRAM DAS no. 3 |Order btd. 2025 No-
383/2025 08-04
OLD 27)
) COURT ) (Sea
57642/2025 22.07.2025 |[CREMP A. B. MALLICK No. 3 Order Dtd. 2025 No-
543/2025 07-02
OLD 27)
COURT (Sea
BLAPL- SANTOSH KUMAR Order Dtd. 2025-
57645/2025(22.07.2025 |l ge oo No. 3 [/79%F BAIL-2  |No-
OLD 10)
COURT (Sea
57646/2025 (22.07.2025 (TR UE0 - IN. sAHOO No. 3 (0FdSt Prd. 2025 No-
OLD 10)
) COURT ) (Sea
57647/2025 (22.07.2025 |CRLMC MADAN DAS No. p [0rder Dtd. 2025 No-
2460/2025 07-17
OLD 10)
COURT (Sea
57648/2025 22.07.2025 |CRUMC CHHABI RANA No. 2 [0rder Dtd. 2025 No-
2456/2025 07-17
OLD 10)
COURT (Sea
CRLMC- JYOTIRMOY Order Dtd. 2025-
57649/2025(22.07.2025 | oot o N A No-
15 10)
) COURT ) (Sea
57650/2025 22.07.2025 |-REMC H. S. PATKRAY No. p [0rder Dtd. 2025 No-
2576/2025 07-18
OLD 10)
COURT (Sea
WP (C) - Judgement Dtd. WRIT _
57651/2025(22.07.2025 | [\coc” |6 K MOHANTA No. 2 [o09enen” s [N
OLD 20)
) COURT ) (Sea
57652/2025 (22.07.2025 |CRLMC M. S. HASAN No. 2 |Order Dtd. 2025 No-
1905/2025 06-23
OLD 20)
COURT (Sea
57654/2025 (22.07.2025 |CRLMC MADAN DAS No. 2 [0rder Dbtd. 2025 No-
2539/2025 07-18
OLD 20)
WP (C) - COURT WRIT (Sea
57655/20251(22.07.2025 20127/2025 A K ROUL NO. € BRANCH-2 No-8
COURT
CRLMC- Order Dtd. 2025- |CRIMINAL |(Sea
57656/20251(22.07.2025 9266/2025 MADAN DAS NO. 2 07-18 MISC No-3
OLD
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
57658/20251(22.07.2025 18864/2025 M ROUT NO. 2 07-21 BRANCH-5 No
OLD 21)
COURT (Sea
57659/2025 (22.07.2025 |CRLMC P. N. NAYAK No. 2 [0rder Dtd. 2025 No-
1541/2025 07-18
OLD 21)
CRLMC- GYANA RANJAN COURT |Order Dtd. 2025- |CRIMINAL (Sea
57660/2025122.07.2025 1,155 ,5025 |paTRA NO. 2 07-18 MISC No-2
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12

13

14

15

16

17

18

19

20

21

22

23

24

25

26

27

28

29

30

loLD

COURT (Sea
WP (C) - Order Dtd. 2025- [WRIT ©
57661/2025|22.07.2025 |To 20 oo o [P K DAS NO. 2| 7T emNCHog MO
OLD 46)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025- |BRANCH ©
57662/2025(22.07.2025 |7 0, oo IN C SINHA ggb 2 0ot (DTVISTON $§7)
BENCH-3)
COURT (Sea
WP (C) - Order Dtd. 2025- [WRIT ©
57663/2025|22.07.2025 |Tooc, oo < |B BEHERA No. 2| 5700 eeancH-7 |NO
OLD 15)
COURT (Sea
57665/2025 22.07.2025 |'E(C) K C PANDA No. p [0rder Dtd. 2025 No-
19667/2025 07-21
OLD 15)
FAO- NANDA KISHORE COURT Order Dtd. 2025- (Sea
57666/2025122.07.2025 1,44 /5025  |RouT NO. 6 08-18 Tg;
FAO- COURT |Order Dtd. 2025- MISC. (Sea
57667/2025(22.07.2025 |70« SARAT SWAIN vo. & loro1s APPEAL Nooa
SEC.
WP (C) - COURT |Order Dtd. 2025- |WRIT (Sea
57668/2025(22.07.2025 |7 0 0o K C PANDA vo. € lo7on1 R ANCH-1 Sg;
FAO- COURT |Order Dtd. 2025- MISC. (Sea
57669/2025(22.07.2025 |7 -0« C. R. DAS Yo, 6 lo7-18 APPEAL R
SEC.
WP (C) - COURT |Order Dtd. 2025- |WRIT (Sea
57670/2025 |22.07.2025 |7 0,0 K C PANDA vo. € lo7on1 ERANCH-7 INe—s
FAO- COURT |Order Dtd. 2025- (Sea
57671/2025(22.07.2025 |77 [BIKRAM BEHERA vo. € lorozs Nooe
WP (C) - COURT |Order Dtd. 2025- (Sea
57672/2025 (22.07.2025 |7 o, o K C PANDA vo. 6 l07-51 R
FAO- COURT |Order Dtd. 2025- (Sea
57673/2025(22.07.2025 |7 oo |A. K. BARIK vo. 6 lo7-18 R
WP (C) - COURT |Order Dtd. 2025- |WRIT (Sea
57674/2025 (22.07.2025 |7 o L oo K C PANDA %o, 6 l07-51 ERANCH-€ gg;
FAO- COURT |Order Dtd. 2025- MISC. (Sea
57675/2025(22.07.2025 |J7 o  |J. DEHURY vo. € lo7-18 2E£EAL R
FAO- COURT |Order Dtd. 2025- (Sea
57676/2025|22.07.2025 964/2025 | ULLASH DAS NO. 6 107-15 No—5
FAO- NTRMAL KUMAR COURT |Order Dtd. 2025- (Sea
57678/2025122.07.2025 101 5055 |SATAPATHY NO. 6 [07-18 No-5
FAO- COURT |Order Dtd. 2025- (Sea
57679/2025|22.07.2025 176/2025 |G- N. SETHI NO. 6 l07-18 No—&
FAO- COURT |Order Dtd. 2025- (Sea
57680/2025|22.07.2025 |\ -o'o 0o, |P. K. LENKA vo. €lo7-1s Nooe
FAO- NIRMAL KUMAR COURT |Order Dtd. 2025- |11S5C: (Ses
57681/2025122.07.2025 13545024  |saTapPATHY NO. 607-18 S No-s
FAO- COURT |Order Dtd. 2025- |[MISC. (Sea
57682/2025|22.07.2025 360/2024 B+ MAHALI NO. 6 07-18 APPEAL No—-&
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37

38

39

40

41

42

43

44

45

46

477

48

49

50

51

52

SEC.

CONTC- COURT |0Order Dtd. 2025- (Sea
57683/2025|22.07.2025 |25, . [B. DAS No. & lo7-18 No—-
CONTC- COURT |Order Dtd. 2025- (Sea
57684/2025|22.07.2025 3073/2025 |F- K. MALLICK NO. 6 l07-18 No-&
CONTC- COURT |Order Dtd. 2025- (Sea
57685/20251|22.07.2025 1000/2025 P. K. MALLICK NO. 6 l07-18 No—5
CONTC- COURT |Order Dtd. 2025- (Sea
57686/20251|22.07.2025 3180/2025 D. K. MOHANTY NO. 6 l07-18 CONTEMPT No-6
CONTC- COURT |Order Dtd. 2025- (Sea
57687/20251|22.07.2025 1124/2025 M. R. BARIK NO. 6 107-18 No—€
CONTC- COURT |Order Dtd. 2025- (Sea
57688/2025|22.07.2025 2948/2025 M- R BARIK NO. 6 107-18 No-¢
CONTC- COURT |0Order Dtd. 2025- (Sea
57689/2025(22.07.2025 257972025 ARUN KUMAR JATI No. & lo7-18 No-6
CONTC- COURT |0Order Dtd. 2025- (Sea
57690/2025(22.07.2025 3204/2025 SUMANTA DAS No. & lo7-18 No-6
CONTC- BISHNU CHARAN COURT |Order Dtd. 2025- (Sea
57691/2025|22.07.2025 200 oc [oanpa No. 6 lo7-18 CONTEMPT | =~
CONTC- UJWALA PRADEEP COURT |Order Dtd. 2025- (Sea
57692/202522.07.2025 3220/2025 |BAG NO. 6 |07-18 No-6
CONTC- COURT |Order Dtd. 2025- (Sea
57693/202522.07.2025 |77, oo L. D. PANDA No. 6 lo7-18 No—g
CONTC- COURT |Order Dtd. 2025- (Sea
57694/2025|22.07.2025 |-/ o7, o, [R. K. MALLICK Mo 6 lo7-18 No—g
CONTC- PANKAJ KUMAR COURT |Order Dtd. 2025- (Sea
57696/20251|22.07.2025 7416/2024 |PANT NO. 6 l07-18 CONTEMPT No-3
FAO- COURT |Order Dtd. 2025- MISC. (Sea
57697/2025|22.07.2025 123/2025 A. K. BARIK No. ¢ los—o01 APPEAL NowS
SEC.
FAO- COURT |Order Dtd. 2025- MISC. (Sea
57698/20251|22.07.2025 306/2025 S. S. PASAYAT NO. 6 l07-18 2E§EAL No--&
FAO- COURT |Order Dtd. 2025- (Sea
57699/2025|22.07.2025 254/2025 SANJEEV UDGATA Xo. & loo—o1 No5
BLAPT- COURT Order Dtd. 2025- (Sea
57700/20251|22.07.2025 4843/2025 P. K. JENA NO. 6 107-21 BAIL-2 TZ;
BLAPL- SANTOSH KUMAR COURT |0rder Dtd. 2025- (Sea
57701/202522.07.2025  f5969/5025 |uanaNTY NO. 6 [07-18 BAIL=L o4
COURT
CRLMC- BISWARANJAN Order Dtd. 2025- (Sea
57702/20251|22.07.2025 2549/2025 |DALAT NO. 2 07-17 No-4
OLD
COURT
CRLMC- Order Dtd. 2025- (Sea
57703/2025122.07.2025 |, 0y 50,5 (R. K. BEHERA NO. 2|05 705 No-4
OLD
COURT (Sea
WP (C) - Order Dtd. 2025- |WRIT ”
57704/2025|22.07.2025 18378/2025 M- R. BARIK O BRANCH-4 |NO
OLD 17)
COURT (Sea
BLAPL- AMLAN SHAKTI Order Dtd. 2025-
57705/20251|22.07.2025 5799/2025 |PAUL ggb 2 07-18 BAIL-2 TZ;




53

54

55

56

57

58

59

60

6l

62

63

64

65

66

67

68

69

COURT (Sea
57706/2025(22.07.2025 |72 (C) P. L. MISHRA No. 2 |Order btd. 2025 No-
18292/2025 07-18
OLD 16)
WRIT
COURT (Sea
We (C) - Order Dtd. 2025- |[BRANCH ©
57707/2025(22.07.2025 |/ /o |PRAKASH ggb 2 |50 0% (DTVISTON T§2)
BENCH-2)
COURT (Sea
57708/2025 |22.07.2025 282332025 G. SUNDARA NO. 2 8;‘3‘3; btd. 2025 No-
OLD 112)
COURT (Sea
57709/2025(22.07.2025 |5 00 le. supara No. 2 [Order Drd. 2025 No-
OLD 112)
COURT (Sea
57710/2025(22.07.2025 281;232025 G. SUNDARA NO. 2 8;‘3‘32 prd. 2025 No-
OLD 112)
) COURT ) (Sea
57711/2025|22.07.2025 282532025 G. SUNDARA NO. 2 giﬁgz ped. 2025 No-
OLD 112)
COURT (Sea
57712/2025(22.07.2025 |50 (017 18 samAL No. 2 [Order Drd. 2025 No-
OLD 112)
COURT (Sea
57713/2025(22.07.2025 282232025 G. SUNDARA NO. 2 gfgz prd. 2025 No-
OLD 112)
) COURT ) (Sea
57714/2025|22.07.2025 §8§§32025 G. SUNDARA NO. 2 giﬁgz ped. 2025 No-
OLD 112)
COURT (Sea
57715/2025 [22.07.2025 <0050 |S. K. MOHANTY No. 2 [Opder Prd. 202 No-
OLD 112)
COURT MISC.
57716/2025 [22.07.2025  |[L20° D K MOHANTY No. 2 (Order Dtd. 2023- fhpppap |(S€8
304/2019 07-11 No-9
OLD SEC.
WP (C) - PRASANNA KUMAR COURT |5 der Dtd. 2025- [WRIT (Sea
57717/2025122.07-2025 |1 4343/5025 |swaIN gfb % l07-21 BRANCH-1 |No-1
COURT
CONTC- Order Dtd. 2025- (Sea
57718/2025(22.07.2025 | o000 . [P K JENA No. 2|07 R
OLD
COURT (Sea
57719/2025(22.07.2025 |[AOLAEPL JADUNATH PRADHAN No. 2 [Order Dtd. 2025 lparr o |No-
8125/2025 07-21
OLD 18)
COURT (Sea
57721/2025 22.07.2025 [DLAPD JADUNATH PRADHAN No. 2 Order Ptd. 20257 fparr 1 INo-
5852/2025 07-21
OLD 13)
COURT (Sea
57723/2025 [22.07.2025  |SoVTC0 ek JENA No. 2 [dST Dtd. 2025 No-
OLD 13)
WRIT
COURT (Sea
We (C) - Order Dtd. 9999- |BRANCH ©
57727/2025(22.07.2025 | /gc7 )00 D K MOHANTY gg. oo (DTVISTON T23)
BENCH-3)
70 [57734/2025[22.07.2025  |wp (C) - B K SWAIN ICOURT |order Dtd. 2025- [WRIT |(Sea
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74

75

76

77

78

79

80

81

82

83

84

85

86

87

19365/2025 NO. |07-21 BRANCH-1 |No-4
25
COURT MISC.
57735/2025 22.07.2025 | 20~ D K MOHANTY No. |Order Dtd. 2023- [oopar (Sea
487/2020 07-13 No-5
25 SEC.
COURT (Sea
WP (C) - Order Dtd. 2025- [WRIT ©
57741/2025|22.07.2025 28275/2022 PEBASISH SAMAL O e BRANCH-8 MO
25 29)
COURT (Sea
57743/2025(22.07.2025 |NACA R K DEHURY No. [0rder Dtd. 2025 No-
164/2025 07-17
25 29)
COURT (Sea
57744/2025(22.07.2025 |LBCA P K RATH No. |Order Dtd. 2025 No-
164/2025 07-17
25 29)
COURT (Sea
57746/2025 (22.07.2025 |LBCA ULLASH DAS No. |0rder Dtd. 2025 No-
164/2025 07-17
25 29)
WRIT
COURT (Sea
WP (C) - Order Dtd. 2025- |BRANCH ©
57747/2025(22.07.2025 /-2 0% 0o R K SARANGI gg. S (DIVTSION T84)
BENCH-1)
COURT MTSC.
57753/2025 [22.07.2025  |ACA~ M K PANT No. |Order Dtd. 2025- foopar (Sea
628/2023 07-17 No-6
25 SEC.
COURT
CRLA- Order Dtd. 5000- |CRIMINAL |(Sea
57754/2025(22.07.2025 |00 . |G SAHOO gg. 0101 appEAL oo
COURT MISC.
57756/2025 [22.07.2025 |ACA~ J DEHURY No. [0rder Dtd. 2025~ |,pppay,  |(Sea
628/2023 07-17 No-6
25 SEC.
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
57761/2025(22.07.2025 |/, o0, M NAYAK no. | 2957 N
25 41)
COURT (Sea
WP (C) - Order Dtd. 2025- [WRIT ©
57762/2025(22.07.2025 |/, o » R CH ROUT no.  [5257 N
25 41)
COURT MISC.
57764/2025 (22.07.2025  |ACA~ M K PANT No. [0rder Dtd. 2025~ |, pppay,  |(Sea
629/2023 07-17 No-6
25 SEC.
COURT MISC.
57766/2025 [22.07.2025  |ACA~ J DEHURY No. [0rder Dtd. 2025- |, popar (Sea
629/2023 07-17 No-6
25 SEC.
COURT MISC.
MACA- SARAT KU. Order Dtd. 2025- (Sea
57768/2025122.07.2025  [.,0 5053 |prRADHAN NO. o 15 APPEAL No—6
25 SEC.
COURT MISC.
57772/2025 [22.07.2025  |ACA~ M K PANT No. [0rder Dtd. 2025 |, pppay,  |(Sea
630/2023 07-17 No-6
25 SEC.
COURT MISC.
57773/2025 (22.07.2025 |LBCA J DEHURY No. [0rder Dtd. 2025- |, popar (Sea
630/2023 07-17 No-6
25 SEC.
COURT MISC.
57775/2025 [22.07.2025  |ACA” M K PANT No. |Order Dtd. 2025- [ioopar (Sea
631/2023 o5 07-17 i No-6




88

89

90

91

92

93

94

95

96

97

98

99

00

01

02

03

04

05

COURT MISC.
57776/2025 [22.07.2025  |ACA~ J DEHURY No. |Order Dtd. 2025- [ oopar (Sea
631/2023 07-17 No-6
25 SEC.
COURT MISC.
57777/2025 [22.07.2025  |ACA~ M K PANT No. |Order Dtd. 2025- [oopar (Sea
632/2023 07-17 No-6
25 SEC.
COURT (Sea
WP (C) - Order Dtd. 2025- [WRIT ©
57778/2025(22.07.2025 |gc 20 . K. K. MOHANTY No. | o0 eeancHos NO
25 47)
COURT MISC.
57779/2025 (22.07.2025 |LACA J DEHURY No. [0rder Dtd. 2025- |, popag (Sea
632/2023 07-17 No-6
25 SEC.
COURT
CMP- Order Dtd. 2025- (Sea
57780/2025(22.07.2025 [0 . |P.K.PAL NO. 3| 703 Noee
OLD
CRLA- COURT |Order Dtd. 9999- (Sea
57781/2025(22.07.2025 S 200 o |S.K.SAMAL vo. 3 l1o-31 Noee
FAO- COURT |[Order Dtd. 2025- (Sea
57782/2025(22.07.2025 |70 o [N.K.SATAPATHY 5o, 3 0751 Noee
FAO- COURT |[Order Dtd. 2025- (Sea
57783/2025(22.07.2025 0", . [N.K.SATAPATHY o, 3 lo7oo1 R
WP (C) - COURT |order Dtd. 2024- [WRIT (Sea
57784/202522.07.2025 |1 554 /504 [N R PANDA NO. 6 |12-24 BRANCH-1 |No-1
WP (C) - COURT |Order Dtd. 2025- |WRIT (Sea
57785/2025(22.07.2025  [7og e’ o, A K NAYAK vo. 6 l07-14 R ANCH-3 T§;
WP (C) - COURT |Order Dtd. 2025- [WRIT (Sea
57786/2025(22.07.2025 |Soco’° . |D.K. DEHURY vo. 6 loro1s RANCH-3 gg;
FAO- COURT |Order Dtd. 2025- MISC. (Sea
57787/20251(22.07.2025 217/2024 C R DAS NO. 6 107-17 APPEAL No—?
SEC.
FAO- COURT |Order Dtd. 2025- MISC. (Sea
57788/20251(22.07.2025 217/2024 S SWAIN NO. 6 107-17 APPEAL No-?
SEC.
BLAPL- COURT |Order Dtd. 2025- (Sea
57790/20251(22.07.2025 6022/2018 H.K.MOHANTA NO. 6 l07-21 BATIL-1 No-3
WRIT (ses
WP (C) - COURT |Order Dtd. 2025- |BRANCH ©
57792/2025122.07.2025 15553y /5020 |7 SAHOO NO. 6 (07-10 (DIVISION Ti5)
BENCH-2)
WRIT (ses
WP (C) - COURT |Order Dtd. 2025- |BRANCH
57793/20251(22.07.2025 28734/2020 K K NATH NO. 6 107-10 (DIVISION TiS)
BENCH-2)
WRIT (ses
WP (C) - COURT |Order Dtd. 2025- |BRANCH ©
57794/202522.07.2025  |,0 3, /5050 [P K MISHRA No. 6 107-10 (DIVISION TiS)
BENCH-2)
WRIT (ses
WP (C) - COURT |Order Dtd. 2025- |BRANCH °
57795/2025122.07.2025 1,053y /500 M DAS NO. 6(07-10 (DIVISTON Ti5)

BENCH-2)




06

07

08

09

10

11

12

13

14

15

16

17

18

19

20

21

22

23

CRLMC-

COURT

Order

Dtd.

2025-

(Sea

57796/2025 [22.07.2025 | o) IGANESH SAHOO vo. 6 lomeis No-
115)
CONTC- SANTOSH KUMAR COURT Order Dtd. 2025- (Sea
57798/2025122.07.2025 |)113/2025 |pasH NO. 6/07-08 e
WP (C) - COURT |Order Dtd. 2025- |[WRIT (Sea
57800/2025 [22.07.2025  |Jo o070 |R. SAMAL To. 6 lo7ote R ANCH- 4 ZZ;
CRLMC- COURT |Order Dtd. 2025- |CRIMINAL |(Sea
57801/2025|22.07.2025 1605/2023 (B N MOHAPATRA No. 8 log-22 MISC No-4
CRLMP- COURT lOrder Dtd. 2025- |WRIT (Sea
57803/202522.07.2025 |/ 545, M R ROUTRAY No. 8 l07-18 BRANCH-4 23;
CRLMP- COURT lOrder Dtd. 2025- |WRIT (Sea
57804/2025 [22.07.2025 |7/ oo 0,,  [B.MAHALI vo. 8 loeis R ANCH-4 23;
CRLMP- COURT Order Dtd. 2025- |WRIT (Sea
57806/2025 [22.07.2025 | 7/o"o 0., [B.K.PATI vo. 8 lorois R ANCH-4 23;
WP (C) - COURT |Order Dtd. 2025- |WRIT (Sea
57807/2025 |22.07.2025  |/g07,7 50 B K. ROUT vo. 8 lo7o1s R ANCH-4 gs;
CRLMP- COURT lOrder Dtd. 2025- |WRIT (Sea
57808/2025 [22.07.2025 |7, o"> 0., [B.K.PATI vo. 8 loeis R ANCH-4 23;
WP (C) - COURT |Order Dtd. 2025- |WRIT (Sea
57809/2025(22.07.2025 | /goo" oA, K. ROUT vo. 8 lomois R ANCH-S gg;
COURT
WP (C) — Order Dtd. 2025- |WRIT (Sea
57813/2025(22.07.2025 7o %" o |B DAS Tg. 5o RRANCH-1 INoea
COURT (Sea
57814/202522.07.2025 |°LAPL A K SRICHANDAN No. [0rder Dtd. 2025- |5, .. 5 No-
4620/2025 07-17
16 18)
COURT (Sea
BLAPL- Order Dtd. 2025-
57815/2025(22.07.2025 |20 7 . |B MISHRA no. [5°0% No
16 18)
COURT (Sea
ABLAPI,- NTKUNJA KUMAR Order Dtd. 2024-
57816/2025(22.07.2025 NO. 2 No-
10544/2024 [ROUT oLy 09-30 18)
COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
57818/2025122.07.2025 ;4575415 |G SUNDARA O BRANCH-7 |NO
OLD 10)
COURT
TRP (C) - Order Dtd. 2025- (Sea
57819/2025 [22.07.2025 || /oo0oo  |S MOHANTY No. 2 | 2707 M.J.C Noee
OLD
COURT
TRP (C) - PARTHA SARATHT Order Dtd. 2025- (Sea
57820/2025 (22.07.2025 |, g 000, | No. 2 | 2757 M.J.C R
OLD
COURT
TRP (C) - Order Dtd. 2025- (Sea
57823/2025122.07.2025 |/, 505, |H JENA NO. 2|05 o] M.J.C No-6

OLD




24

25

26

27

28

29

30

31

32

33

34

35

36

37

38

39

40

41

COURT (Sea
WP (C) - Order Dtd. 2025- |[WRIT ©
57825/2025 [22.07.2025 |7 -7 o IBHOJARAJ SETH c.o. No. 2| 507 RANCH-g Mo
OLD 42)
COURT
ABLAPL- Order Dtd. 2025- (Sea
57827/2025 [22.07.2025 g0 >0 N K SATPATHY c.o. No. 2 (1507 BATL-1 R
OLD
COURT
BLAPL- Order Dtd. 2025- (Sea
57828/2025(22.07.2025 | " [RAHUL SETHI c.o. No. 2| 2907 R
OLD
COURT
BLAPL- Order Dtd. 2025- (Sea
57829/2025122.07.2025 | 014 50,5 (RAHUL SETHI c.o. NO. 2|07 ] No-1
OLD
COURT (Sea
WP (C) - Order Dtd. 9999- |[WRIT ©
57830/2025 (22.07.2025  |[gc 0”0 |G. C. JENA c.o. No. 2 0°7 eanch-3 NO
OLD 14)
B COURT ) (Sea
57831/2025 (22.07.2025 |02 D.K. MOHANTY c.o. No. 2 Order Dtd. 2025 No-
2656/2024 07-18
OLD 14)
B COURT ) (Sea
57833/2025 22.07.2025 |20 (C) N.C.SINHA c.o. No. [0rder Dtd. 2025 No-
364/2024 06-26
16 14)
COURT (Sea
57836/2025 22.07.2025 |CRBMC D.P.DASH c.o. No. 2 [0rder Dtd. 9999 No-
1636/2025 12-31
OLD 14)
B COURT ) (Sea
57838/2025 22.07.2025 |CRLMP S.P.SAMANTA c.o. No. p [0rder Dtd. 2025 No-
730/2025 07-18
OLD 14)
COURT (Sea
57840/2025 [22.07.2025  |SENC0 M. DAS c.o. no. 2 {F9sT Prd. 9999 No-
OLD 14)
COURT (Sea
57841/2025 [22.07.2025 |DDLAPL R R NAYAK c.o. |no. o Order Dtd. 2025 No-
4410/2025 07-21
OLD 14)
B COURT ) (Sea
57842/2025 (22.07.2025 |CRLREV M.K.MOHANTY c.o. No. 3 Order Dtd. 2025 No-
336/2025 08-22
OLD 14)
RVWPET- Order Dtd. 2025- |CIVIL (Sea
57332/2025 [22.07.2025  |,0) 00>, MANOJ KUMAR RANA GENERAL Sy CEVISION oo
WP (C) - Order Dtd. 2021- |[WRIT (Sea
57333/2025 [22.07.2025 |goo ', MANOJ KUMAR RANA GENERAL Sy R ANCHT §§;
WP (C) - Order Dtd. 2021- [WRIT (Sea
57334/2025 [22.07.2025  |go 2", MANOJ KUMAR RANA GENERAL 03e1n R ANCHT Tg;
WP (C) - Order Dtd. 2025- (Sea
57336/2025 [22.07.2025 [ 020" 0 IMANOJ KUMAR RANA GENERAL Ceoe TE;
WP (C) - Order Dtd. 2021- |[WRIT (Sea
57337/2025 [22.07.2025  |go5c o, MANOJ KUMAR RANA GENERAL Sy R ANCHT §§;
WP (C) - Order Dtd. 2021- (Sea
57338/2025 [22.07.2025 | o>'° ,  IMANOJ KUMAR RANA GENERAL osE No-

15)




42

43

44

45

46

477

48

49

50

51

52

53

54

55

56

57

58

59

(Sea

ABLAPL- BADAL KUMAR Order Dtd. 2025-
57342/2025 [22.07.2025 o200 o 1 GENERAL 07o1n $§;
_ Judgement Dtd. SECOND (Sea
57344/2025|22.07.2025 |SA-83/1997 ASHOK PATEL GENERAL 024091 oppEAL  |Neoe
CMP- PRASANTA KUMAR Order Dtd. 2025- (Sea
57345/2025 (22.07.2025 |07 0 0oc  |paens GENERAL 0701 e
WP (C) - PRASANTA KUMAR Order Dtd. 2025- |[WRIT (Sea
57346/2025 [22.07.2025 |50 20000 | oo GENERAL 0701 R ANCH- gg;
WP (C) - Order Dtd. 2025- |[WRIT (Sea
57348/2025 [22.07.2025 | o) IMANOJ KUMAR RANA GENERAL 0ooE R ANCH-4 23;
WP (C) - Order Dtd. 2022- |[WRIT (Sea
57349/2025[22.07.2025 |3 /o0, 0, IMANOJ KUMAR RANA GENERAL 1055 R ANCH-S 22;
WP (C) - Order Dtd. 2022- [WRIT (Sea
57350/2025 [22.07.2025 |3 /00”0 IMANOJ KUMAR RANA GENERAL Sy R ANCHLS 22;
cMP- PRASANTA KUMAR Order Dtd. 2025- (Sea
57351/2025(22.07.2025 |5 oose |oarar GENERAL 0701 g;;
WA- DR JITENDRA Order Dtd. 2025- |[WRIT (Sea
57352/2025122.07.2025 11554 /5023 |[KUMAR LENKA GENERAL 07-17 APPEAL  No-7
WRIT (e
WP (C) - MANAS RANJAN Order Dtd. 2025- |[BRANCH ©
57353/2025 [22.07.2025  [To/ 7000 oo GENERAL 078 (DTVISTON T§6)
BENCH-2)
FAO- HIMANSHU BHUSAN Order Dtd. 2025- [1SC: (Sea
57354/2025 [22.07.2025 20370000 [T GENERAL 0315 2E§EAL R
WRIT (ses
WP (C) - Order Dtd. 2025- |[BRANCH ©
57355/2025 [22.07.2025 |7 /", IMANOJ KUMAR RANA GENERAL St (DTVTSION TSS)
BENCH-3)
WP (C) - Order Dtd. 2025- [WRIT (Sea
57356/2025(22.07.2025 | oo, MAHESWAR JATI GENERAL 078 R ANCHT ?g;
WP (C) - Order Dtd. 2025- |[WRIT (Sea
57357/2025 (22.07.2025  |/g 200 MANAS PATI GENERAL 071 R ANCH5 gg;
WP (C) - Order Dtd. 2025- (Sea
57358/2025(22.07.2025 g7, ¢%> . [MANOJ KUMAR RANA GENERAL ot gg;
WP (C) - Order Dtd. 2021- [WRIT (Sea
57360/2025 [22.07.2025  |go o', IMANOJ KUMAR RANA GENERAL 0318 R ANCH-] Tg;
WP (C) - Order Dtd. 2021- |[WRIT (Sea
57362/2025 [22.07.2025  |go Y-, IMANOJ KUMAR RANA GENERAL 031n R ANCH-] Tg;
WP (C) - Order Dtd. 2021- [WRIT (Sea
57364/2025(22.07.2025 g3 5> . MANOJ KUMAR RANA GENERAL 0318 maNCH-7 NO

15)




60

6l

62

63

64

65

66

67

68

69

70

71

72

73

74

75

76

77

78

WP (C) -

Order

Dtd.

2021-

WRIT

(Sea

57366/2025 [22.07.2025 |2 =) IMANOJ KUMAR RANA GENERAL 031n R ANCH-T $§;
WP (C) - Order Dtd. 2025- [WRIT (Sea
57367/2025(22.07.2025 oo - . MAHESWAR JATI GENERAL 078 R ANCH-4 Tg;
WP (C) - Order Dtd. 2025- |[WRIT (Sea
57370/2025 [22.07.2025  |Joo>0" o |DEBENDRA BEHERA |GENERAL Sy R ANCH-S gg;
WP (C) - Order Dtd. 2024- |WRIT (Sea
57374/2025(22.07.2025 |3, ', |PRATIMA NAYAK  |GENERAL g RANCH-1 ey
WP (C) - Order Dtd. 2024- |WRIT (Sea
57379/2025(22.07.2025  |,o0 %" |PRATIMA NAYAK  [GENERAL 0508 R ANCH- TZ;
WP (C) - Order Dtd. 2024- (Sea
57387/2025 [22.07.2025 |5 2200, [PRATIMA NAYAK  |GENERAL o050 TZ;
WP (C) - Order Dtd. 2024- |WRIT (Sea
57399/2025 [22.07.2025 |1, 2,07 >0, [PRATIMA NAYAK  |GENERAL A R ANCH-€ 22;
WP (C) - Order Dtd. 2024- |WRIT (Sea
57409/2025(22.07.2025 |/, 23", o, [PRATIMA NAYAK  GENERAL A R ANCH-6 22;
CRLMC- Order Dtd. 2025- (Sea
57420/2025 [22.07.2025 | 0" |APARESH BHOI GENERAL 078 gg;
CRLLP- MURALIDHAR Order Dtd. 2011- (Sea
57440/2025(22.07.2025 |70 I SHAL GENERAL i 22;
RPFAM- FIRST (Sea
57442/2025 [22.07.2025  |g, o0, HARAPRASAD PANDA GENERAL Annexure [N A
MACA- SAMAR KESHART Order Dtd. 2025- (Sea
57466/2025 (22.07.2025 ;0000 0 [oo o e GENERAL 0510 R
WP (C) - Order Dtd. 2021- |WRIT (Sea
57472/2025 [22.07.2025  |goo ), IMANOJ KUMAR RANA GENERAL 0318 R ANCHT ?2;
WP (C) - Order Dtd. 2021- [WRIT (Sea
57476/2025(22.07.2025 |go oo . |MANOJ KUMAR RANA GENERAL 03ss R ANCH4 23;
WP (C) - Order Dtd. 2021- |[WRIT (Sea
57478/2025 [22.07.2025 |/ o) IMANOJ KUMAR RANA GENERAL 0315 R ANCH-4 23;
ABLAPIL- SURESH CHANDRA Order Dtd. 2025- (Sea
57497/2025122.07.2025  [00, 5055 |pRADHAN GENERAL 07-17 gg;
WP (C) - Order Dtd. 2021- [WRIT (Sea
57501/2025[22.07.2025 |g /) IMANOJ KUMAR RANA GENERAL Stog R ANCH4 23;
WP (C) - Order Dtd. 2019- |[WRIT (Sea
57505/2025 [22.07.2025 [T 520,00 o IMANOJ KUMAR RANA GENERAL 0830 R ANCH-3 ?i;
ABLAPL- Order Dtd. 2025- (Sea
57509/2025 [22.07.2025 [/, |KHUSBU PANIGRAHI GENERAL 07o1n BATIL-2 s




79

80

81

82

83

84

85

86

87

88

89

90

91

92

93

94

95

96

97

98

17)

CRLMC- Order Dtd. 2025- |CRIMINAL |(Sea
57569/2025 [22.07.2025 |0\ 'o- . (CHHABILAL NIAL |GENERAL 071 s R
WRIT
WP (C) - Order Dtd. 2025- |BRANCH (Sea
57574/2025(22.07.2025 | oo=" oo |DEBENDRA BEHERA |GENERAL 0ol (DTVTSION TSE)
BENCH-1)

CONTC- Order Dtd. 2025- (Sea

57577/2025(22.07.2025 DEBENDRA BEHERA |GENERAL : No-
832/2025 07-18

102)

WP (C) - Order Dtd. 2025- (Ses

57580/2025|22.07.2025 MANOJ KUMAR RANA GENERAL : No-
9242/2025 07-18

102)

WP (C) - DR. JITENDRA Order Dtd. 2025- |WRIT (Sea

57589/2025122.07.2025 119435 /5025 |kuMAR LENKA GENERAL 07-21 BRANCH-8 122)_

DR. JITENDRA Order Dtd. 2025- (Sea

57592/2025(22.07.2025  [RSA-3/2025 | - 5T o GENERAL ool S;;

TRP (C) - . . (Sea

57657/2025(22.07.2025 |3,° 0 0> DEBASTS MUKHI GENERAL Entire Brief M.J.C oo

ABLAPIL- KISHOR CHANDRA Order Dtd. 2025- (Sea

57664/2025(22.07.2025 |02 o | GENERAL 07on BATL-2 TS;

FAO- JYOTISH RANJAN Order Dtd. 2025- (Sea

57677/20251(22.07.2025 281/2025 DAS GENERAL 07-18 Tg;

WP (C) - KISHORE CHANDRA Order Dtd. 2025- [WRIT (Sea

57695/202522.07.2025 |0 01T 15 GENERAL o o CH4 If(;)_

WP (C) - PRAFULLA CHANDRA Order Dtd. 2025- (Sea

57759/20251(22.07.2025 19832/2025 | ACHARYA GENERAL 07-18 T?;

WP (C) - (Sea

57774/20251(22.07.2025 KISHORE KEDIA GENERAL Entire Document No-

12944/2003 17)

WP (C) - MURATLTDHAR Order Dtd. 2010- (Sea

57791/20251(22.07.2025 12948/2008 BISWAL GENERAL 11-1¢6 T?;

WPC (OAC) — Order Dtd. 2024- (Sea

57797/2025 [22.07.2025 |52, o1 MANOJ KUMAR RANA |GENERAL oo OA Branch | %]

WPC (OAC) — Order Dtd. 2024- (Sea

57799/2025 [22.07.2025 |5 = 01" MANOJ KUMAR RANA |GENERAL oo OA Branch | %]

WPC (OAC) - Order Dtd. 2024- (Sea

57802/2025(22.07.2025 |/ 20 IMANOJ KUMAR RANA GENERAL Cooos OA Branch | %]

WPC (OAC) - Order Dtd. 2024- (Sea

57805/2025(22.07.2025 |, 2o IMANOJ KUMAR RANA GENERAL S OA Branch | %]

WPC (OAC) - Order Dtd. 2024- (Sea

57811/2025(22.07.2025 |, 2o IMANOJ KUMAR RANA GENERAL ooos OA Branch | %]

WPC (OAC) - Order Dtd. 2024- (Sea

57812/2025(22.07.2025 |, 2, o0 IMANOJ KUMAR RANA GENERAL S OA Branch | >

WPC (OAC) - Order Dtd. 2024- (Sea

57817/2025 [22.07.2025 |7 =o' 1" MANOJ KUMAR RANA GENERAL oo OA Branch |~




99

00

01

02

03

04

05

06

07

08

09

10

11

12

13

14

15

16

17

18

WPC (OAC) — Order Dtd. 2024- (Sea
57821/2025 |22.07.2025 |)0Zo- ), [MANOJ KUMAR RANA GENERAL oo OA Branch| >
WPC (OAC) — Order Dtd. 2024- (Sea
57822/2025(22.07.2025 |57 0700 MANOJ KUMAR RANA GENERAL 1oon OA Branch |~
WPC (OAC) - Order Dtd. 2024- (Sea
57824/2025(22.07.2025 |00 U0 MANOJ KUMAR RANA (GENERAL 1oon OA Branch| >
ABLAPL- GHANASHYAM Order Dtd. 2025- (Sea
57826/202522.07.2025 (gl o |t GENERAL et e
WPC (OAPC) - Order Dtd. 2024- (Sea
57832/2025(22.07.2025 |57/~ " MANOJ KUMAR RANA GENERAL oon OA Branch | >
WP (C) - Order Dtd. 2024- |[WRIT (Sea
57834/2025(22.07.2025 | joo0 . MANOJ KUMAR RANA GENERAL 1oon R ANCHT Tg;
WP (C) — Order Dtd. 2025- |WRIT (Sea
57835/2025(22.07.2025 | 50", MANOJ KUMAR RANA GENERAL oloie RRANCH-2 INoed
WP (C) - Order Dtd. 2025- |[WRIT (Sea
57330/2025(22.07.2025 |70 o0 oo |D.DASH GENERAL 07on] R ANCH-4 ZZ;
WP (C) - (Sea
57335/2025122.07.2025 MANOJ KUMAR PANI |GENERAL PetitionAnnexure, No-
11562/2025 Le)
WP (C) - BISWARANJAN Order Dtd. 2025- (Sea
57339/20251(22.07.2025 13310/2025 DALAT GENERAL 07-17 Zg;
oJc- Order Dtd. 1996- (Sea
57359/2025(22.07.2025 7o) 0o DILLIP SAMAL GENERAL ois SZ;
oJc- Order Dtd. 1990- (Sea
57361/2025(22.07.2025 |11 " oo, |DILLIP SAMAL GENERAL 0115 gz;
oJc- Order Dtd. 1990- (Sea
57363/2025[22.07.2025 |11 | o, [DILLIP SAMAL GENERAL o115 gz;
(Sea
WP (C) - WRIT ©
57393/2025(22.07.2025 |50 0 0 |B BEHERA GENERAL R ANCH- Sg)
(Sea
CRLMP- WRIT
57396/2025(22.07.2025 [0 0 |C SAHOO GENERAL R ANCH-1 gi;
CRLA- CRIMINAL |(Sea
57404/20251(22.07.2025 469/2008 B N SAHU GENERAL APPEAL No-7
0oJc- (Sea
57407/2025122.07.2025 [ o0 500, [S NAYAK GENERAL No—7
MISC.
57408/2025 [22.07.2025 |F20” S K BHOT GENERAL APPEAL (Sea
986/2019 No-9
SEC.
MISC.
57413/2025(22.07.2025 |F2O” S K BHOT GENERAL APPEAL (Sea
985/2019 No-9
SEC.
(Sea
WP (C) - WRIT
57414/2025(22.07.2025 [Jo 0" o |J M BEHERA GENERAL R ANCHG TZ)
19 [57416/2025[22.07.2025  |wp (C) - \J M BEHERA GENERAL | WRIT |(Sea
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23
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32

33

34
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36

37

38

39

40

31685/2021 BRANCH-8 |No-
43)
CRLA- Order Dtd. 2025- |CRIMINAL |(Sea
57423/2025(22.07.2025 |, .7 . |P.K.DASH GENERAL Sy ADDEAL e
RSA- SECOND (Sea
57444/2025 (22.07.2025 |, "o, |7 R KAR GENERAL S PPRAL R
57445/2025(22.07.2025 |SA-78/1986 K C PANDA GENERAL éif?
0Jc- (Sea
57447/2025(22.07.2025 |5 0 o) A K RAY GENERAL R
MISC.
57450/2025 [22.07.2025 |F2O” B R DASH GENERAL APPEAL (Sea
445/2018 No-2
SEC.
RSA- SECOND (Sea
57452/20251|22.07.2025 586/2003 G C JENA GENERAL APPEAL No—€
(Sea
cMP- WRIT
57454/2025(22.07.2025 | "o o M BEHERA GENERAL R ANCH-2 22;
WPC (OAC) - (Sea
57457/2025(22.07.2025 |7 200" K SAHOO GENERAL OA Branch |~
SA- (Sea
57458/2025 |22.07.2025 1 1000 P NAYAK GENERAL R
(Sea
WP (C) - WRIT ©
57463/2025(22.07.2025 |30.00" o |S S JENA GENERAL R ANCH-T TS)
(Sea
WP (C) - WRIT ©
57465/20251(22.07.2025 38376/2023 S S JENA GENERAL BRANCH-7 Tg)
WP (C) - (Sea
57469/2025 (22.07.2025 |5 500,00 A B MALLICK GENERAL TS;
ABLAPIL- (Sea
57470/2025 [22.07.2025 S5/ "0 o |7 K BHUYAN GENERAL BATL-1 e
ABLAPIL- (Sea
57471/2025 [22.07.2025 S0/ 0, |3 K BHUYAN GENERAL BATL-1 R
CRLMC- CRIMINAL |(Sea
57473/2025 [22.07.2025 |70 |S SARKAR GENERAL s R
SA- (Sea
57474/2025122.07.2025 |35, ;199 [P K JENA GENERAL No-1
57475/2025(22.07.2025 |SA-4/1992 |R R JETHI GENERAL h‘é’fi
BLAPL- Order Dtd. 2025- (Sea
57511/2025 [22.07.2025 |72, R Das GENERAL Cao o
WRIT
WP (C) - BRANCH (Sea
57522/2025 [22.07.2025 |5 /20,00 D MOHAPATRA GENERAL (DTVTSTON TSI)
BENCH-3)
BLAPL- PABITRA KUMAR Order Dtd. 2025- (Sea
57523/20251(22.07.2025 10340/2024 MOHANTY GENERAL 04-04 Tg;)
WP (C) - WRIT (Sea
57525/2025 [22.07.2025 35,000, [K C SAMAL GENERAL ERANCH-1 o
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42
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44

45

46

477

48

49

50

51

52

53

54

55

56

57

58

31)

MATA- FIRST (Sea
57526/2025[22.07.2025 737, N K SATPATHY GENERAL APPEAL R
0Jc- (Sea
57528/2025|22.07.2025 1463/1985 M K PANI GENERAL No-1
0Jc- (Sea
57530/2025 [22.07.2025  |/'oo. o000 [P K MISHRA GENERAL R
WP (C) - WRIT (Sea
57532/2025(22.07.2025 |7 /0", 00 M R SAHOO GENERAL ERANCH-2 N
WP (C) - WRIT (Sea
57537/2025|22.07.2025  |Ic) 00,0 M R SAHOO GENERAL ERANCH-2 Moo
(Sea
WP (C) - WRIT ©
57541/2025 [22.07.2025 30>, [P K JENA GENERAL R ANCH-3 gg)
(Sea
WP (C) - WRIT ©
57544/2025(22.07.2025 70000 0 oM K MOHANTY GENERAL R ANCH-1 28)
MISC.
57547/2025 (22.07.2025 | 20~ J P KAR GENERAL APPEAL (Sea
271/2012 No-8
SEC.
MISC.
57549/2025 [22.07.2025  |NBCA~ B BEHERA GENERAL APPEAL (Sea
517/2022 No-1
SEC.
CRLA- CRIMINAL | (562
57551/2025[22.07.2025 |70 0 |S MOHANTY GENERAL I TS;
(Sea
WP (C) - WRIT ©
57593/20251|22.07.2025 19618/2025 C RANA GENERAL BRANCH-3 Tg)
(Sea
WP (C) - WRIT ©
57594/2025(22.07.2025 |70 ” o IN K ROUT GENERAL R ANCH-S gg)
(Sea
WP (C) -
57597/2025(22.07.2025 N K ROUT GENERAL No-
800/2025
32)
WRIT
WP (C) - BRANCH (Sea
57600/2025 |22.07.2025 /g0 0, [P NAYAK GENERAL (DTVISTON Ti;)
BENCH-2)
(Sea
WP (C) - WRIT
57603/2025 [22.07.2025 [T 520" 50,0 M NAIK GENERAL R ANCH-] Tg)
WP (C) — (Sea
57606/20251(22.07.2025 19532/2025 B SAHOO GENERAL Tg;
WRIT
WP (C) - BRANCH (Sea
57607/2025 [22.07.2025 |3 /20", 0 B R SENAPATI GENERAL (DTVTSTON Ti;)
BENCH-3)
(Sea
WP (C) - WRIT ©
57611/2025 [22.07.2025  |Jg 20,0 |D BISWAL GENERAL R ANCH- 6 gg)
59 [57612/2025[22.07.2025  [wp (C) - D BISWAL GENERAL | WRIT [(Sea
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61l

62

63

64

65

66

67

68

69

70

71

72

73

74

75

76

77

78

79

19679/2025 BRANCH-5 |[No-
23)
(Sea
WP (C) - WRIT ”
57615/2025|22.07.2025 15460/2025 R SAMAL GENERAL BRANCH-5 23)
(Sea
WP (C) - WRIT ”
57617/2025|22.07.2025 16233/2025 |FK SWAIN GENERAL BRANCH-14 Tg)
(Sea
57619/2025|22.07.2025 W (C) - R JENA GENERAL No-
T 17598/2025 19)
(Sea
WP (C) - WRIT ”
57621/2025|22.07.2025 16181/2025 S K DASH GENERAL BRANCH-5 22)
WP (C) - (Sea
57624/2025/22.07.2025 13615/2025 B SAHOO GENERAL gg;
WP (C) - WRIT (Sea
57628/2025|22.07.2025 18124/2025 S K BEHERA GENERAL BRANCH-2 [INo-7
WP (C) - (Sea
57629/2025|22.07.2025 17187/2025 S K BEHERA GENERAL No-1
WP (C) - (Sea
57630/2025|22.07.2025 10013/2025 B B MALLICK GENERAL No—1
WRIT
WP (C) - BRANCH (Sea
57631/2025|22.07.2025 9782/2025 B B MALLICK GENERAL (DIVISION T§5>
BENCH-3)
WP (C) - (Sea
57632/2025|22.07.2025 B B MALLICK GENERAL No-
10003/2025
120)
WRIT
WP (C) - BRANCH (Sea
57634/2025|22.07.2025 9793 /2025 B B MALLICK GENERAL (DIVISION Tig)
BENCH-2)
WP (C) - WRIT (Sea
57635/2025|22.07.2025 19910/2025 P R SWAIN GENERAL BRANCH-2 [No-8
BLAPL- (Sea
57637/2025|22.07.2025 111/2025 A K NAYAK GENERAL No-8
BLAPL- (Sea
57639/2025(22.07.2025 P B SENAPATI GENERAL BAIL-2 No-
6834/2025 18)
BLAPL- (Sea
57641/202522.07.2025 198/2025 H K MOHAPATRA GENERAL BAIL-1 No-4
BLAPL- (Sea
57643/2025(22.07.2025 13122/2024 H K MOHAPATRA GENERAL No-4
BLAPL- (Sea
57644/2025(22.07.2025 920/2025 S S BISWAL GENERAL BAIL-1 No—1
CONTC- (Sea
57653/20251|22.07.2025 2113/2025 S K DASH GENERAL No-4
BLAPL- Order Dtd. 2024- (Sea
57720/2025|22.07.2025 2881/2024 D P DASH GENERAL 07-19 No-4
BLAPL- (Sea
57722/2025122.07.2025 [ 550 50,5 |S BARIK GENERAL No-4




80

81

82

83

84

85

86

87

88

89

90

91

92

93

94

95

96

97

98

99

00

01

02

BLAPL-

(Sea

57724/20251(22.07.2025 66742025 KSHITISH GENERAL BAIL-2 No-
12)
CRLMP- Order Dtd. 2025- (Sea

57725/2025|22.07.2025 782/2025 SURENDRA DAS GENERAL 07-18 Tz;
BLAPT,~ (Sea

57726/20251(22.07.2025 KSHITISH GENERAL BAIL-2 No-
6757/2025 16)
BLAPL- Order Dtd. 2025- (Sea

57728/2025|22.07.2025 5591/2025 MANOJ KUMAR PANI |GENERAL 07-18 TZ;
BLAPL- (Sea

57729/20251(22.07.2025 KSHITISH GENERAL BAIL-2 No-
6670/2025 11)
BLAPL- Order Dtd. 2025- (Sea
57730/20251(22.07.2025 6515/2025 MANOJ KUMAR PANI |GENERAL 07-18 BAIL-2 No-8
BLAPL- (Sea
57731/20251(22.07.2025 6683/2025 KSHITISH GENERAL No-8
BLAPL- (Sea
57732/20251(22.07.2025 6712/2025 KSHITISH GENERAL BAIL-1 No5
BLAPL- (Sea

57733/20251(22.07.2025 KSHITISH GENERAL BAIL-2 No-
6682/2025 10)
BLAPL- (Sea
57736/2025|22.07.2025 6681/2025 KSHITISH GENERAL BAIL-2 No—9
CONTC- (Sea
57737/2025|22.07.2025 3181/2025 S K PARIDA GENERAL Noo
CONTC- (Sea
57738/20251|22.07.2025 2423/2025 B SAHOO GENERAL No-0
CONTC- (Sea
57739/20251|22.07.2025 2422/2025 B SAHOO GENERAL No—9
CRLREV- (Sea
57740/20251(22.07.2025 204/2025 G R PATRA GENERAL No-G
CRLMP- (Sea
57742/20251(22.07.2025 804/2025 K C NAYAK GENERAL NowS
CRLMC- (Sea
57745/20251(22.07.2025 1315/2025 P K SWAIN GENERAL NowS
CRLMC- (Sea
57748/20251(22.07.2025 2193/2025 S K DAS GENERAL No—5
ABLAPL- (Sea
57749/2025|22.07.2025 7882 /2025 DIBYA GENERAL No-
ABLAPL- (Sea
57750/2025(22.07.2025 50/2025 D SAMAL GENERAL No-
CMP- (Sea
57751/20251|22.07.2025 152/2025 S S JENA GENERAL No—G
WP (C) - (Sea
57752/2025(22.07.2025 95274/2024 S NAYAK GENERAL No—0
ABLAPL- (Sea
57755/2025|22.07.2025 9109/2024 R K MALLICK GENERAL BAIL-2 No1
WA- (Sea
57757/20251(22.07.2025 9333/2024 R C MALLICK GENERAL No—7




03

04

05

06

07

08

09

10

11

12

13

14

15

57758/2025[22.07.2025 21;%35024 T BAG GENERAL (ge
57760/2025|22.07.2025 ?§21/2024 R C MALLICK GENERAL éifi
57763/2025(22.07.2025 §2§§524 S K DAS GENERAL éif?
57765/2025(22.07.2025 ??2252825 K K MOHANTA GENERAL BAIL-1 éif?
57767/202522.07.2025 ?3??52525 P B SENAPATI GENERAL éif;
57769/2025|22.07.2025 §§g§52524 H K MOHAPATRA GENERAL gifz
57770/2025|22.07.2025 ?5232;2024 PK MSIHRA GENERAL gifg
57771/2025 [22.07.2025 21;5;024 J P KAR GENERAL Iécsfz

FAO- Judgement Dtd. MISC. (Sea
57789/2025(22.07.2025  [Soc0 .0, |S N GAYA GENERAL 02503019 2;£?AL R
57810/2025(22.07.2025 5?3535025 SARAT DASH GENERAL gg?gz btd. 2025~ pp1p-1 éifz
57837/2025 |22.07.2025 ggg)/;o% B K PANDA GENERAL Order Dtd. 2025- (5e:
57839/202522.07.2025 ?§2252525 B K PANDA GENERAL gg?ig btd. 2025- gifz
57843/2025 |22.07.2025 ?2?53;025 D. MOHAPATRA GENERAL gg?gi btd. 2025~ lgp1p-o éifz

NIC



